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+[Tue MINISTER or EDUCATION
(Dr. K. L. SmrmMaL1): (a) Yes, Sir;
originally that was the purpose.

(b) 28; 142.

A statement is laid on the Table of
the House. (See Appendix XL, An-
nexure No, 49.)

(c) Yes, Sir.

Six years.

A statement is laid on the Table of
the House. (See below).

STATEMENT

Children below 6 years of age stay
along with their mothers in the Home
and children above 6 years of age
are admitted in the Arya Orphanage
for which Rs. 20 per head per month
is paid to the institution. A Nursery
Teacher has also been appointed'to
jook after the children below 6 years
of age who stay in the Home along
with their mothers. The small child-
ren of those inmates who go and stay
out for the whole day and sometimes
at night too, for training, are being
Jooked after by the care-taking staff
which has been appointed for this

purpose.

The expenditure on children who
stay in the Home, comes to Rs. 40 per
month, per child.]
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+[ADMISSION OF HARIJAN STUDENTS IN
Devar COLLEGES

*488. Surt MAHABIR DASS: Will
the Minister of EpucaTioN be pleased
to state:

(a) whether admission fee, college
fee and other fees are collected frdm
the Harijan students at the tim= of
admission in the Ramjas College, the
Kirori Mal College and other colleges
in Delhi; and

(b) if so,
therefor?]
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+[Tue MINISTER or EDUCATION
(Dr. K. L. SEriMALI): (a) and (b)
The information is being collected
and will be laid on the Table of the
Rajya Sabha in due course.]

*489. [Transferred to the
August, 1962.]

28th
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*490. Surt N. SRI RAMA REDDY:
Will the Minister of STEEL aND HEAVY

+[ ]English translation.



